\ 202
SLP(C) No. 11521 OF 2004
| TEM No. 27 Court No. 3 SECTION Il 1T A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No.11521/2004

(From the judgenent and order dated 29/03/2004 in LPA 113/01

of The HI GH COURT OF MADRAS)
MUTHAMVAL Petitioner (s)

VERSUS
CHI DAMBARAM PI LLAI AND ORS. Respondent (s)
(Wth prayer for interimrelief)
Date : 01/07/2004 This Petition was called on for hearing today.
CORAM :
HON BLE MR JUSTI CE K. G BALAKRI SHNAN

HON BLE MR. JUSTI CE P. VENKATARANVA REDDI
( Vacation Bench )

For Petitioner (s)
M. T.Raja, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

Adj ourned for eight weeks.

( Y.P. Dhanmja ) (Veera Verma )
AR- cum PS Court Master



